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tk t̂ are*, the site chosen 
as SETE continuity'statiori was Raipur 
in Chhatisgarh area. It was cho
sen by the earlier Government as 
the place where the TV station was, 
to be set up. (Interruption) I am 
merely pointing out that Raipur was 
chosen as a place for a TV station as 
a continuity scheme. It is there and it 
is running. It is in Chhatisgarh. II 
has been served by that. But the TV 
transmitter unlike the Radio Station 
covers a very limited area and so, 
it is not possible to cover the entire 
area. At the moment, Nagpur is not 
under consideration. But after 1981- 
82, whenever satellite goes in space, 
perhaps we could consider.

(Interruption) **

MR. SPEAKER: Do not record.

ffiwi fttfirifc *  yfarfa* ihrwn wht 
M w  ^ ftut w

+
* 3 3 i  tfrn m i  fa * :

w  «rf i r o  ^  f*rr vrii fip

(* ) vt m  t
faftrirj f  irfo grwr ^

^  M  <r*ft ?w 
vit vrN ft Hfr ni $ fa* w, wmro

♦ 3WHR *t mft wit *t 
*  t ;

(w) ft, ift yfrfufa* #*nr<N «#K 
fofcw fttwv (w fw r) *
t o w  # ftjm qrt
* f^ r  «wr f  y faiftw fcrefcr w
to wr fftfttm | ;

(*) wt fnwrt fcr t  ¥t«rtn 
ww *f Tttftrotftnm ifaR niwwwwl

V* <T*lf *?t tfRT ITT*
^  ftrR v t f  v r^ v r ft  v x  |  ; «n r  *if* $t,

m rn*it t  ?

t h e  m in is t e r  o p  e n e r g y  
(SHRI P. RAMACHANDRAN): (a) to
(c). No higher posts is Coal India 
Ltd. have been lying vacant for a 
long time. The post o f Chairman is

being held by the Secretary, Depart
ment of Coal In addition to his own r 
duties from 16-0-1978 when the • 
previous Chairman-cum-Managing . 
Director relinguished his charge after 
the expiry of his term of office. Act
ion has been taken to fill up the post 
on a permanent basis. The, post of 
Director (Commercial) is not vacant. 
There is no post of Director (Person
nel) in the Coal India Ltd. Coal pro
duction has not been affected.

*rm iw* : jrat «r??tycr *r tm  smt 
*f wit  ̂ f% r̂Rr sTwt ♦ trem
«w *Pt Frnft *pt $ trr# % farr vr^nft 
f  i r ^  ?ra iff r̂wper
*T wr VflfanfUft % i w  to vt 

^ f?n» <w xftr *r*ro *pr»n
w ^ 'srh f*n $ ?

SHRI P. RAMACHANDRAN: Action * 
has been taken and the process is 
being set in motion. The person will 
be selected very shortly and will be 
in position in the next fewweeks.

«ft inn 
*rt wzm fu w  $ fom

t  ^ tt vtfs«n»r*i$ 
ttj | i vt gwr itv 11 ;
Iff far?. 4  *m r % % 1977-78
ttn  1978-79 3 w\ « m im
ftRRT awiet-t gmr ^—  w? *p|t ^ >it 
|HT | ?

SHRI P. RAMACHANDRAN: The •
coal production has not been affected 
because the Chairman has not been 
appointed. Temporarily, the Secret
ary, in addition to his duties, is the 
Chairman of the Coal India Ltd. at 
the moment With regard to produc
tion, in April to November, 1977, the 
production was 62.01 million tonnes 
whereas from April to November, 
1978, ft was marginally up to 6SL85 
million tonnes. So, that shows that 
the production has not been affected 
because of this shortfall in vacancies.

SHRI JANARDHANA POOJARY.: 
Continued vacancies at the top in.*
coal India has virtually pushed this-

••Not recorded,
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holding company into paralysis. You 
Jknow, Sir, the coal has disappeared
from the market throughout the
country especially in Delhi, That is 
the report. The people of this coun

try are being forced to pay more be
cause of the Mismanagement of the 
Coal India Ltd. and already the com
pany has started suffering losses.

Hence, as you know Sir, in this 
context, if we go through this answer 
what is the answer given by the 
Minister to this specific question? I 

. may be permitted to read the ques
tion that is put:

“If so, the time since when the 
posts of full-time chairman, Di
rector (Commercial) and Director 
(Personnel) have been lying va

cant and the reasons for not tilling 
these posts and the justification for 
keeping the post of ‘Full-Time 
Chairman’ vacant.”

The answer given is that it is not 
vacant and the Secretary is function
ing as the Chairman. I wonder whe
ther the answer is convincing. Further 
this has created dissatisfaction and 
frustration among 7000 officers in 
this holding company and further, 
under these circumstances, my ques
tion is: What action the Minister is 
going to take so as to remove this 
anomaly and also to remove the bott
leneck in the management of this 
Coal India.

SHRI P. RAMACHANDRAN: Sir,
about the post of Chairman-cum- 
Managing Director of Coal India, as 
soon as the vacancy had arisen steps 
wore taken to select a suitable person 
and as I told you earlier, the post 
will be filled up in the coming few 
weeks and already the candidates are 
being interviewed by the Public 
Enterprises Selection Board and as 
soon as the interivew is over and the 
selection is made, the person will be 

; appointed in a couple of weeks.

About the other posts, there is no 
post vacant in the Coal Iridia. In fact, 
in the Coal India. Director (Com

mercial) is already there and there' 
is no other post at the higher level 
which is vacant in Coal India. That 
is why when I say about the Chair
man, even though the vacancy at 
Chairman is there for the last couple 
of months, the Secretary in such cir
cumstances is holding the additional 
charge of the post of Chairman and 
the Chairman will be appointed in a 
couple of weeks. About the question 
of production, the production, as I 
told you, has not suffered because of 
this. After all, subsidiary compnies 
are in charge of production normally 
and there the CMDS are very much 
in position and they are producing 
enough coal and there is no scarcity 
at the pit heads and if there is scar
city in some spots, that may be due 
to a variety of reasons, but definitely 
coal is available in plenty in the 
country.

jpfam qwvmt Tftrm: tnsrer 
trg ** rft 

ft 1 jslwnr
Ti?T t  ? 5 0 0 5 ^ 2 ^  iTtVflrcTT

WT3T *fr TfT fc, 500
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ĉTNi wpr 250wn,prrr

fcp  $ 1 fmr if srcf $ *nr
*mr  ̂ q|ji

tt iz  tip^ *rt arm u# sn fm
TtnsrT

Pwmynr <5Nr5mtrrfiTO, - ^ T t i ^ |WT . 
*refr w  if vnvnv

# vnmT wgt ?rnr «rc
^  faw a* wtf | itt
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SHRi P.^ RAMACHANDRAN: Sir,
as 1 explaihed before in the House, 
the statutory price of coal is fixed at 
the producing point. T;i

When it comes to the market, there 
is no control on its price and it is for 
the State Government to bring in 

necessary (Interruption*) it is 
aboalutely for the State Government* 
to step in and control the price of 
coal in the market. When coal ic 
available at the production-end, it k  
for the consumers to take it  I had



explained a little while ago {hat the 
eoal is available at the pit-heads and
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even out of the four coal-producing 
•companies, under the Coal India, in 
two companies which have been 
affected by floods, there is a short

fall in production while in the other 
two companies where the floods 
Sbave not affected, the pro
duction has gone up by 8 to 9 per 
■cent when compared to last year.

•So, there is no question of produc
tion being affected because of lack 
of an official or Chairman. (Interrup
tions) I cannot help that. As I told 
you on the last occasion, the cost of 
production is going up because of 

-various other reasons, (Interruptions) 
As I to]d you, the price is not cont
rolled; the price is fixed only at the 
pit-heads. This statutory price isfix- 
ed by Government whereas, in the 
distribution centre, it is for the State 
^Governments to step in and, if they 
want, they can bring in the coal un
der essential list. (Interruptions).

12.03 lirs.
ISmt. Parvathi Krishnan in the 

Chair]
MR. CHAIRMAN: Kindly listen to 

the Minister.
Now the Question Hour is over.

WRITTEN ANSWERS TO 
QUESTIONS

Insufficient drainage of National High
ways

*324. DR. SARADISfH ROY: Will 
the Minister of SHIPPING AND 
TRANSPORT he pleased to stae:

(a) whether any investigation has 
keen undertaken by Government as to 
insufficient drainage system on na
tional highways specially during the 
W«h floods in West Bengal;

0>) if so, the findings of the investi
gation;

(e) if not, when auch Investigation 
'wil1 be undertaken; and

(d) measures taken for drainage of 
excess waters on national highways 
In West Bfengal in view of high 
floods level during the recent floods 
there?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OP 

SHIPPING AND TRANSPORT (SHRI' 
OH AND RAM): (a) National High
ways are generally provided with 
sufficient Cross Drainage system. 
However in the context of recent un
precedented floods in West Bengal, 
investigations have been undertaken 
to assess damages to National High
ways and consider remedial measur
es.

(b) Investigation where complete*! 
have indicated need for strengthen
ing and improvement of cross drain
age works etc.

(c) Does not arise.

(d) Roads were made trafflcableat 
the earliest. Immediate further reme
dial measures to restore the flood 
affected stretches of National High
ways to preflood conditions ate in 
hand. Wherever investigations have 
been completed, suggested remedial 

measures such as strengthening and 
improvement of cross drainage works 
etc. have been/are being undertaken. 
It has however to be noted that 
drainage problems of highways are 
linked with the overall problem of 
riverine floods and drainage in any 
area.

Production of Controlled Cloth

*325. SHRI P. S. RAMALINGAMr 
S«RI C. VENUGOPAL:

Will the Minster of INDUSTRY b» 
pleased to state:

(a) whether it is a fact that lidO* 
have let down Government in regard 
to production of controlled cloth ex
pected of them;




